NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 08.09.2025 (MONDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC
In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Note: No Mention will be permitted without prior consent of the other side.

For Admission (Fresh Cases)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) The Superintendent of | Ms. Revathi
(Ins) No. 429/2025 Central Tax Manivannan
For Stay Vs
IA No. 1228/2025 Ravindra Beleyur
(Liquidator)
Reliable Cashew
Company Pvt Ltd
2. | Comp App (AT) (CH) Pradeep Kumar Sekar Mr. Pranav
(Ins) No. 436/2025 & Anr. Gopalakrishnan
For Stay Vs
IA No. 1246/2025 Solar Semiconductor
Energy Systems (India)
Pvt Ltd Rep by RP-
Murali Prasad Nalam
3. | Comp App (AT) (CH) Joysula Ramu Mr. Ramesh Kumar
(Ins) No. 438/2025 Ex-Director of Bheema | Chopra
For Stay Cements Ltd
IA No. 1249/2025 Vs
For Condone Delay Resolution Applicant of
IA No. 1250/2025 Bheema Cements Ltd
Delay in refiling Consortium of Fortuna
IA No. 1251/2025 Engi Teck and
Structural (India) Pvt
Ltd & 5 Ors.
4. | Comp App (AT) (CH) Regional Provident Mr. MS Viswanathan
(Ins) No. 439/2025 Fund Commissioner -
For Stay II
IA No. 1253/2025 Vs
Lokaa Developers Pvt
Ltd Rep by its RP
Ramakrishnan
Sadasivan & Anr.
5. | Comp App (AT) (CH) Kokku Prabhu Venkata | Mr. P Elayarajkumar Mr. VVSN Raju
(Ins) No. 424/2025 Anjani Kumar For Caveator
For Stay Suspended Director,
IA No. 1207/2025 Ramakrishna
Township & Projects
Pvt Ltd
Vs
SREI Equipment
Finance Ltd & Anr.
6. | Comp App (AT) (CH) Laji Joseph Mr. Arun C Mohan Mr. ML Ganesh
(Ins) No. 385/2025 Vs
For Stay The South Indian Bank
IA No. 1128/2025 WITH



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

7. | Comp App (AT) (CH) Joys Laji Mr. Arun C Mohan Mr. ML Ganesh
(Ins) No. 386/2025 Vs
For Stay The South Indian Bank
IA No. 1130/2025
For Orders

(Requests for adjournment in Item Nos. 8-9 will not be entertained)

(Ins) No. 301/2025
For Stay
IA No. 880/2025

Consortium of Varma
Steels Pvt Ltd & AVP
Varma, SRA in matter
of Mata Energy Ltd.
Vs
CA Nagabhushan,
RP/Chairman of
Monitoring Committee
in matter of Mata
Energy Ltd & 3 Ors.
WITH

Laxmi

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
8. | Comp App (AT) (CH) Sathya Moorthy Sai Mr. Chandramouli Ms. Anusha Peri R1
(Ins) No. 134/2023 Prasad, Suspended Prabhakar Ms. Elamathi- R2
For Directions Director of Ozone Ms. Revathi
IA No. 448/2023, 161, | Projects Pvt Ltd Manivannan- R3
999 & 1134/2024 Vs
For Exemption Shapoorji Pallonji and
IA No. 450/2023 Company Pvt Ltd &
To Vacate Stay 3 Ors
IA No. 816/2025 WITH
9. | Comp App (AT) (CH) Kunnel Engineers & Mr. Jerin Asher Sojan Mr. SK Harinarayanan
(Ins) No. 197/2023 Contractors Pvt Ltd
Vs
Ozone Projects Pvt. Ltd
10. | IA No. 1176/2025 Bhalakh Realtors Pvt Ms. Arva Merchant Mr. B Ramana Kumar
For Intervention Ltd & Anr. R1
in Vs Mr. Kaushik N Sharma
Comp App (AT) (CH) N. Kumar, RP of R2
(Ins) No. 301/2024 Sheltrex Developers Pvt
For Direction Ltd & Anr.
IA No. 796/2024
For Exemption
IA No. 797/2024
For Stay
IA No. 798/2024
Leave to file
IA No. 1092 /2024
11. | Comp App (AT) (CH) Mata Energy Ltd. Ms. Mummaneni Vazra
(Ins) No. 161/2025 Consortium of Varma Laxmi
Steels Pvt Ltd & AVP
Varma, SRA
Vs
CA B Nagabhushan
RP/Chairman of
Monitoring Committee
of Mata Energy Ltd & 2
Ors
WITH
12. | Comp App (AT) (CH) Mata Energy Ltd Ms. Mummaneni Vazra




13.

IA No. 1206/2025
(Contempt App.) &
IA No. 1080/2025
(To Vacate Stay)

in

Comp App (AT) (CH)
(Ins) No. 69/2025
To dispense with

IA No. 221/2025
For Stay

IA No. 222/2025
For Additional docs.
IA No. 223/2025
To Adv. Hg.

IA No. 1081/2025
For Direction

IA No. 1082/2025

Consortium of Varma
Steels Pvt Ltd & AVP
Varma, SRA

Vs

B Naga Bhushan RP of
Sri Mata Infratech Ltd
& 2 Ors

Ms. MV Lakshmi

Mr. P Ramesh Babu R1
Mr. Pranava Charan
R3

14. | Comp App (AT) (CH) Mathioli N, RP of MQ Mr. Mathioli Nagarajan
(Ins) No. 412/2025 Networks Pvt Ltd Party in Person
For Stay Vs
IA No 1172/2025 Reliance Asset
Reconstruction
Company Ltd
15. | IA No. 796/2025 Kandimalla Gowri Raja | Mr. Anant Merathia Mr. RS Sravan Kumar
(Delay in refiling) Rajeswari & Anr. R1
in Vs
Comp App (AT) (CH) Geetha Cotton Mills
No. 83/2025 Pvt Ltd & 22 Ors.
For Stay
IA No. 794/2025
For Interim Relief WITH
IA No. 795/2025
16. | IA No. 809/2025 Kandimalla Gowri Raja | Mr. Anant Merathia Mr. RS Sravan Kumar
(Delay in refiling) Rajeswari & Anr. R1
in Vs
Comp App (AT) (CH) Green Thumb Agro Pvt
No. 86/2025 Ltd & 8 Ors.
For Stay
IA No. 808/2025
For Interim Relief
IA No. 810/2025
17. | Comp App (AT) (CH) T Venkattram Reddy Ms. Krutika Raghavan | Mr. Shabbeer Ahmed
(Ins) No. 383/2022 Vs R1
For Stay L&T Finance Ltd & Anr Mr. Philip Mathew R2
IA No. 909/2022
To Adv. Hg.

IA No. 715/2024

For Admission (After Notice)

S.No.

Case No.

Name of the Parties

Counsel for Appellants

Counsel for
Respondents

18.

TA (AT) No. 192/2021
(Comp App (AT) (Ins)
1405/2019)

Geetha Sugars

Vs

The Indian Sugars and
Refiners Ltd

Mr. Mithun Shashank




19.

Comp App (AT) (CH)
(Ins) No. 213/2023

Omkara Assets
Reconstruction Pvt Ltd
Vs

Butchi Venkata
Ramana Murthy
Vadavalli, Erstwhile
Director of Vasavi
Industries Ltd & 3 Ors

Mr. T Ravichandran

Mr. Sandeep Bajaj R1

20.

Comp App (AT) (CH)
(Ins) No. 216/2023

Metals and Metal
Electric Pvt Ltd

Vs

Prince Foundations Ltd

Mr. Bharat B Jain

Mr. KK Vijay
Vigneshwar

21.

Comp App (AT) (CH)
(Ins) No. 448/2023
For Stay

IA No. 1392/2023
For Exemption

IA No. 1391/2023

Maharashtra Seamless
Ltd

Vs

V. Venkatachalam,
Erstwhile RP, United
Seamless Tubulaar Pvt
Ltd.

Mr. Ajay Bhargava

Mr. Y Suryanarayana

22,

Comp App (AT) (CH)
(Ins) No. 166/2024
For Exemption

IA No. 440/2024

Rythm Jain

Vs

Atlantic Spinning and

Weaving Mills Ltd. Rep

by its Liquidator,

Sujata Chattopadhyay
WITH

Mr. Ankur Goel

Mr. VV Sivakumar

23.

Comp App (AT) (CH)
(Ins) No. 177/2024
For Exemption

IA No. 484 /2024

Rythm Jain
Vs
Atlantic Spinning &
Weaving Mills Ltd. Rep
by its Liquidator
Sujatha
Chattopadhyay

WITH

Mr. Ankur Goel

Mr. VV Sivakumar

24,

Comp App AT) (CH)
(Ins) No. 199/2024

Atlantic Spinning and
Weaving Mills Ltd Rep.
by its Liquidator Sujata
Chattopadhyay
Vs
Somil K. Ne. Gandhi
Proprietor, Sir Cloth
Manufacturer Co. & 3
Ors.

WITH

Mr. VV Sivakumar

Mr. Ankur Goel R1

25.

Comp App (AT) (CH)
(Ins) No. 252/2024

Atlantic Spinning and

Weaving Mills Ltd.

Rep by its Liquidator,

Sujata Chattopadhyay

Vs

Rythm Jain & 2 Ors
WITH

Mr. VV Sivakumar

26.

Comp App (AT) (CH)
(Ins) No. 466/2024
For Exemption

IA No. 1271/2024

Sansar Investment &

Finance Company Pvt

Ltd

Vs

Atlantic Spinning and

Weaving Mills Ltd

Through its Liquidator,

Sujata Chattopadhyay
WITH

Mr. Ankur Goel

Mr. VV Sivakumar




27.

Comp App (AT) (CH)
(Ins) No. 103/2025

For Exemption

IA No. 283 & 284 /2025
For Stay

IA No. 285/2025

Sansar Investment &
Finance Company Pvt
Ltd
Vs
Atlantic Spinning &
Weaving Mills Ltd.
Through its Liquidator
Sujata Chattopadhyay
& 2 Ors.

WITH

Mr. Ankur Goel

Mr. VV Sivakumar- R1

28.

Comp App (AT) (CH)
(Ins) No. 104/2025

For Exemption

IA No. 286 & 289/2025
For Stay

IA No. 287/2025

For Additional docs

IA No. 288/2025

Rythm Jain & Anr.
Vs

Atlantic Spinning and
Weaving Mills Ltd & 2
Ors

Mr. Ankur Goel

Mr. VV Sivakumar- R1

29. | Comp App (AT) (CH) Vemuri Ravi Kumar Dr. Uma Shanker Mr. Abhishek
(Ins) No. 339/2024 Vs Gollapudi Jenasenan- R2-R5
Bhrigu Infra Pvt Ltd &
8 Ors.
30. | Comp App (AT) (CH) T Sathisan Mr. T Ravichandran Ms. Aakanksha Nehra
(Ins) No. 396/2024 Monitoring Committee
Chairman, Splendid
Metal Products Ltd.
Vs
Invent Assets
Securitisation &
Reconstruction Pvt Ltd
31. | Comp App (AT) (CH) K. Parthiban Rasu Mr. Sudarshana Mr. Ashwin Shabhag
(Ins) No. 11/2025 Suspended Director of | Sundar
For Stay Star Trace Pvt Ltd
IA N0.9508& 1009/2025 | Vs
R Venkatakrishana, RP
& Anr.
32. | Comp App (AT) (CH) Religare Finvest Ltd. Mr. Ashwin Shanbhag | Mr. B Ramana Kumar
(Ins) No. 48/2025 Vs R1
For Stay N. Kumar, RP of Mr. Varun Srinivasan
IA No. 180/2025 Sheltrex Developers Pvt R2
Ltd & 2 Ors. Mr. Kaushik N Sharma
R3
33. | Comp App (AT) (CH) Pathukasahasram Mr. Shreyas Jayasimha
(Ins) No. 109/2025 Raghunathan Raman,
Liquidator
Vs
Khushboo Sharma
34. | Comp App (AT) (CH) Sri Vemuri Chenchaiah | Mr. N Kumaraswamy Mr. Nakul Sachdeva
(Ins) No. 226/2025 Suspended Director of
For Stay SLS Power Corporation
IA No. 638/2025 Ltd.
Vs
Indian Renewable
Energy Development
Agency Ltd. & Anr.
35. | Comp App (AT) (CH) Shree Yash Stainless Mr. Nilesh Udernani

(Ins) No. 324/2025
For Additional Docs
IA No. 980/2025
For Exemption

IA No. 981/2025
(With defects)

Pvt Ltd

Vs

Andhra Ferro Alloys
Limited




For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
36. | Comp App (AT) (CH) Amit Chandrakant Mr. K Gaurav Kumar Mr.Ramasubramaniam
(Ins) No. 156/2021 Vaishnav — Raja- R1
For Urgent Hearing Shareholder of Mega Mr. J Manivannan R2
IA No. 316/2021 Food Products Madras
Pvt Ltd
Vs
MD Overseas Ltd &
Anr
WITH
37. | Comp App (AT) (CH) S Vasudevan, RP of Mr. AS Arvind Mr. K Gaurav Kumar
(Ins) No. 286/2022 Mega Food Products R1
For Stay Madras Pvt. Ltd Mr. J Manivannan R2
IA No. 601/2022 Vs
Amit Chandrakant
Vaishnav, Shareholder
and Suspended
Director of Mega Food
Products Madras Pvt
Ltd. & Anr.
WITH
38. | Comp App (AT) (CH) MD Overseas Ltd. Mr.Ramasubramaniam | Mr. K Gaurav Kumar
(Ins) No. 291/2022 Vs Raja R1
For Stay Amit Chandrakant Mr. AS Arvind R2
IA No. 611/2022 Vaishnav, Shareholder
and Suspended
Director of Mega Food
Products Madras Pvt
Ltd. & Anr
39. | Comp App (AT) (CH) Bank of Baroda Mr. Pankaj Vivek Mr. T.K. Bhaskar-R1
(Ins) No. 296/2021 Vs Mr. Y Suryanarayana
For Stay BREP Asia II Holding R2
IA No. 628/2021 Co. II (NQ) Pte Ltd & Mr. P Giridharan-R3
For Exemption 2 Ors
IA No. 629/2021
40. | Comp App (AT) (CH) Wilson Jacob & 2 Ors. | Mr. B Dhanaraj Mr. Anil D Nair R1, R2-
No. 13/2022 Vs R7
For Direction The Kottayam Port and SVJS Associates RS,
IA No. 124 /2022 Container Terminal R10
Services Pvt Ltd & 10
Ors.
41. | Comp App (AT) (CH) SSP Pvt Ltd Mr. JR Jayant Mr. M Maharshi
(Ins) No. 99/2022 Vs Viswaraj
Vintage Coffee Pvt Ltd
42. | Comp App (AT) (CH) Sunder Steel Mr. Kumarpal R. Mr. Alluri Krishnam
(Ins) No. 226/2022 Industries Chopra Raju
For Exemption Vs
IA No. 484 /2022 Sri Gopikrishna
Infrastructure Pvt Ltd
43. | Comp App (AT) (CH) Maharashtra Seamless | Mr. Thriyambak J Mr.Y Suryanarayana

(Ins) No. 310/2022
For Stay
IA No. 650/2022

Ltd

Vs

V. Venkatachalam, RP
of United Seamless
Tubulaar Pvt Ltd & 9
Ors

Kannan

R1

Mr. Vinod Kumar
R3, R7

Mr. VV Sivakumar
R5, R6

Mr. Vinod Kumar R7




44, | Comp App (AT) (CH) K Subramanian Mr. Mayan H Jain Mr. Vinod PV
(Ins) No. 353/2022 Vs Ms. Reetha D - R1
For Stay K Parameswaran Nair,
IA No. 799/2022 & Erstwhile RP &
929/2025 Suspended Liquidator
of Sree Bhadra Parks &
Resorts Ltd. & 5 Ors
45. | Comp App (AT) (CH) John Frederick Powath | Mr. Jagan Abraham M | Mr. Isaac Thomas R1
No. 34/2024 & Anr. George R2-R4
Vs
Dhanam Publications
Pvt Ltd & 4 Ors.
46. | Comp App (AT) (CH) Kotak Mahindra Bank Mr. Akshay Goel Mr. T Ravichandran R1

(Ins) No. 222/2025

For Exemption

IA No. 622 & 623/2025
For Stay

IA No. 624/2025

For Additional Docs

IA No. 625/20225

Ltd

Vs

Ravindra Beleyur
Liquidator of Reliable
Cashew Company Pvt
Ltd & 6 Ors

02.00 PM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Aruppukottai Shri Ms. R Moneshaa Mr. AR Ramanathan
No. 77/2022 Ramalinga Spinners R1
Pvt Ltd Mr. Bhagavath
Vs Krishnan- R4-R6
D Senthil Kumar & 9 Mr. Surya Teja SS
Ors Nalla -R7
Ms. Priyadarshini
Natarajan- R8
WITH Mr. Ashwin Shanbhag
R10
2. | Comp App (AT) (CH) Tamilnadu Jai Bharath | Mr. Ashwin Shanbhag | Mr. Bhagavath
No. 79/2022 Mills Ltd. Krishnan- R3-R5
Contempt Case No. Vs Mr. Surya Teja SS
7/2023 Shri Ramalinga Mills Nalla R6
Pvt Ltd & 9 Ors Ms. Priyadarshini
Natarajan- R7
Mr. N.P. Vijaykumar
R8
Ms. R Moneshaa- R9
WITH Mr. AR Ramanathan
R10
3. | Comp App (AT) (CH) G. Ramaraj Ms. Lakshana Viravalli | Mr. Bhagavath

No.81/2022

Vs
Shri Ramalinga Mills
Pvt Ltd & 9 Ors

WITH

Krishnan R3-R5

Mr. Surya Teja SS
Nalla R6

Mr. Ashwin Shanbhag
R8

Ms. R Moneshaa R9
Mr. AR Ramanathan
R10




4. | Comp App (AT) (CH) D Kothai Mr. Surya Teja SS Mr. Bhagavat Krishnan
No. 82/2022 Vs Nalla R3, R5 & R6
Contempt Case D Senthil Kumar & 9 Mr. Ashwin Shanbhag
No.6/2022 Ors R7
For Directions Ms. R Moneshaa- R8
IA No. 98,179,180, WITH Ms. Priyadarshini
298, & 1188/2023 Natarajan- R9

5. | Comp App (AT) (CH) T R Dhinakaran & 3 Mr. Bhagavath Mr. AR Ramanathan
No. 83/2022 Ors Krishnan R2
Contempt Case Vs Mr. Surya Teja SS
No.7/2022 Shri Ramalinga Mills Nalla R3
For Directions Pvt Ltd & 6 Ors Ms. Priyadarshini
IA No. 99 & 1190/ Natarajan- R4
2023 Mr. Ashwin Shanbhag
IA No. 883/2023 WITH R6 Ms. R Moneshaa-

R7

6. | Contempt Case (AT) D Kothai Mr. C Vigneswaran
No. 01/2025 Vs
in D Senthilkumar & 9
Comp App (AT) (CH) Ors
No. 82/2022

7. | Comp App (AT) (CH) Babu Manoharan Mr. Ravi Rajagopalan Mr. Abhishek Anand
(Ins) No. 358/2022 Jaikumar R1, R2
To Dispense with Christhurajan Ms. N Varsha - R3
IA No. 821/2022 Vs
For Stay Umesh Garg Liquidator
IA No. 818 & of Jeppiaar Cements
1094 /2022, 868 & Pvt Ltd & 2 Ors
869/2023
To Implead
IA No. 937/2022

8. | Comp App (AT) (CH) Aakash Educational Mr. Vishnu Mohan Mr. Thriyambak J
(Ins) No. 50/2025 Services Ltd Kannan- R1
For Stay Vs Ms. Pooja Mahajan R2
IA No. 186/2025 GLAS Trust Company
To dispense with LLC & 2 Ors.

IA No. 187/2025

9. | Comp App (AT) (CH) GLAS Trust Company Mr. Thriyambak J Ms. Lakshana Viravalli
(Ins) No. 139/2025 LLC Kannan R1
For Exemption Vs Mr. Vishnu Mohan R2
IA No.374 & 375/2025 | Shailendra Ajmera, RP
For Interim Relief of Think & Learn Pvt
IA No. 376/2025 Ltd & 3 Ors

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video
should be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for
hearing and Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic
MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf

The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com

Copy to:

1.
2.

Notice Board

Website: www.nclat.nic.in

By order of Hon’ble Member (Judicial)

Chennai Bench
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